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H. SANJEEV KUMAR AGGARWAL,| ICS COMM-1899/19 ASK AUTOMOTIVE LTD. VSJMEGHNA TYAGI ANDu6.11.2018 06.07.2023 1693 ICONTESTED  |--—--—-—-  f—- [Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL] BANSAL AUTO JARUN SIKKA
ICOURT)-01
JOMP COMM-60/2022 PRADYUMAN KUMAR JAIN VSJANIL KUMAR SHARMAJ5.05.2022 [No 10.07.2023 k31 ICONTESTED |-~ - Petition U/s 34 of
IAAKASH EDUCATIONATJAND BHASKAR SHUKLA JArbitration &
ISERVICES LTD. Conciliation Act,
1996
ICS COMM-1525/2022 RAVINDER KUMAR WADHWAS.K. SINGH AND SANJEET[07.06.2022 0 [12.07.2023 koo ICONTESTED  }------ - [Suit for Recovery
VS. MUNICIPAL CORPORATIONMALIK
OF DELHI
ICS COMM-2720/21 [[CICI BANK VS. DESHRAJ IMANISH DEWAN ANDp5.08.2021 0 [14.07.2023 [708 ICONTESTED  }------ p----- [Suit for Recovery
IKHILESH KR
JOMP COMM-93/21 ISHARIFUDDIN PATEL VS]M.M. BEG AND MDJo3.12.2021 [No 17.07.2023 591 ICONTESTED  |-- - Petition U/s 34 of
[BOMBAY MERCANTILEDANISH JArbitration &
ICOOPERATIVE BANK Conciliation Act,
11996
MP COMM-134/22 SUMIT BHAREE VS. KOTAKHIMANSHU SHARMA AND| 5.09.2022 [No 20.07.2023 1318 ICONTESTED |-~ - Petition U/s 34 of
IMAHINDRA BANK JAYUSH GARG JArbitration &
Conciliation Act.
1996
ICS COMM-1177/22 SUKESH KUMAR CHAUHAN VSJS.K. SINGH AND SANJEET}|29.04.2022 [Yes 20.07.2023 ka7 ICONTESTED  }------ f---me- [Suit for Recovery
ISOUTH DELHI MUNICIPAJMALIK
ICORPORATION
ICS COMM-635/21 HUBHAM PAPERS VS. J.NJRAJENDRA VATS ANDh9.02.2021 [Yes 25.07.2023 13886 ICONTESTED  }|-- - [Suit for Recovery
ICARDS 'ASU GOYAL
[DR. KAMINI ©LAU, DISTRICTICENTRAL INIL
WUDGE (COMMERCIAL COURT)-02
[SH. ILLA RAWAT, DISTRICTICENTRAL ICS(COMM) 1967/2022 [VIKAS VERMA V/SSH. SATYENDRA|08.08.2022 [NO 04.07.2022  [330 ICONTESTED [NIL [NIL UIT FOR|
WUDGE, (COMMERCIAL COURT)| [MUNICIPAL CORPORATIONKUMAR SHINGH COVERY
03, TIS HAZARI COURT, DELHI F DELHI
ICS(COMM) 5217/2021 [HARSH CLEAN DHAN PVT.SH. KAPIL KHER 10.12.2021 INO 06.07.2023 573 ICONTESTED [NIL INIL ISUIT FOR|
[LTD. V/S OMKAR AGENCY & [RECOVERY
IORS.
ICS(COMM) 746/2021 O P SONS RADERS PVT. LTD.MS. RAMA SHARMA 103.03.2021 INO 20.07.2023 1869 ICONTESTED [NIL [NIL ISUIT FOR|
IV/S AKHIL GUPTA [RECOVERY
ICS(COMM) 2403/2022 ISUNIL BANSAL V/SSH. SATYENDRA|29.10.2022 INO 21.07.2023 1265 ICONTESTED [NIL INIL ISUIT FOR|
[MUNICIPAL CORPORATIONKUMAR SHINGH [RECOVERY
IOF DELHI
MS ANURADHA SHUKLAICENTRAL ICS (COMM)/1224/2022 INAGPAL FABRICS PVT LTD ... .|SH. RAJIV MEHRA 10-05-2022 [YES 11-07-2023 11-07-2023 |CONTESTED |NIL INIL [RECOVERY OH
[BHARDWAJ, DISTRICT JUDGE, [MONEY
ICOMMERCIAL COURT-04
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ICS (COMM)/861/2022 IRAJESH KUMAR SHARMA ......_|SH. NARENDERE0-03-2022 19-07-2023 19-07-2023 |CONTESTED
ICHAUHAN [MONEY
IOMP (COMM.)/83/2023 [PUJA SILK AND SAREES. ... [IMASOOD HUSSAIN |24-05-2023 [NO 27-07-2023 [27-07-2023 |CONTESTED [NIL INIL IOBJECTION U/S 34|
IOF  ARBITRATION|
IACT
5 [SH. UMED SINGH GREWALCENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL]
ICOURT)-05
6 [SH. SANJAY KUMAR AGGARWAL,CENTRAI ICS(COMM)2645/2019 WELDMART Sl\/ARUN KHERA 14.11.2019 [NIL 10.07.2023 1332 ICONTESTED |NIL INIL UIT FOR|
[DISTRICT JUDGE(COMMERCIAL)-| INTERNATIONAL V. ,COVERY
06, CENTRAL ICRUXWELD INDUSTRIAL
[EQUIPMENTS PVT LTD.
7 [MS. KAVERI BAWEJA, DISTRICT|CENTRAL 1975/2021 IRADHA KASERA VS CHOTE LAL [PARMOD KUMARJ26.11.2021 INO 03-07-2023 1382 ICONTESTED  |03-07-2023 INA INA
WUDGE, COMMERCIAL COURT-07 ISINGHAL
7/2022 ISANJEEV VS CGHS [MAHESH CHAND 07.09.2022 [NO 08-07-2023 1300 ICONTESTED [08-07-2023 [NA [NA
1034/2022 ICGHS VS SANJEEV INEERAJ KUMAR I23.03.2022 [NO 08-07-2023 ko3 ICONTESTED  |08-07-2023 [NA INA
lg01/2022 JAJIT NIRWAN VS NDMC ISATENDRA KUMAR SINGHJ15.03.2022 [NO [25-07-2023 22 ICONTESTED  [25-07-2023 [NA [NA
1934/2021 [CHAKSHU MEHTA VS VELLORERISABH GUPTA I25.07.2021 INO 25-07-2023 760 ICONTESTED [25-07-2023 [NA INA
WAVEED
8 |SH. AMIT KUMAR, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT-08
9 [SH. DEEPAK GARG, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT-09
ho [SH. DINESH BHATT, DJ[West ICS (COMM)/564/2021 [Canara Bank Vs MR ANIL MISHRA [AMAR NATH TIWARI(P), [18-11-2021 ] 03-07-2023 592 IContested INil INil [Recovery of Money-|
((COMMERCIAL COURT)-01 6
ICS (COMM)/596/2019 ISTATE BANK OF INDIA Vs MR[RANJAY KUMARN7-12-2019 ) 08-07-2023 1299 IContested INil [Nil [Recovery of Money-|
[KINNI SINGH ISINHA(P), 6
ICS (COMM)/82/2019 ISTATE BANK OF INDIA VsSHALINI UPADHAYAY(P), |03-12-2018 o 12-07-2023 1682 IContested INil INil [Recovery of Money-|
[MANISH DUTT BHARDWAJ 6
ICS (COMM)/88/2022 [PUNJAB NATIONAL BANK Vs[SAURAV BHASIN(P), 2-02-2022 no 17-07-2023 1530 IContested INil INil [Recovery of Money-|
[NARENDER MOHAN
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ISHIV SHAKTI ENTERPRISES Vs
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[Recovery of Money-|
6

IOMP (COMM)/40/2021 [DEEN DAYAL UPADHYAAYAJAY KUMAR MISHRA(P), [23-11-2021 no 19-07-2023 1603 IContested INil INil [Recovery of Money-|
[HOSPITAL Vs JAI DEEP SINGH] 6
[PROP OF M/S SECURTIY]|
ISOLUTION AND MANPOWER]
ISERVICES
IOMP (COMM)/43/2022 IGOVT NCT OF DELHI Vs SHRIGOVT NCT OF DELHI(P), [13-10-2022 o 21-07-2023 1281 IContested INil [Nil [Recovery of Money-|
IASHOK KUMAR GOEL
ICS (COMM)/595/2019 IAKD POLYMERS PRIVATE LTD VSSANDEEP BANGA(P), 17-12-2019 Ino 27-07-2023 1318 IContested INil INil [Recovery of Money-|
[TVL ENGINEERS PRIVATE LTD 6
ICounter Claim/3/2022 JAKD POLYMERS P LTD Vs TVLRASHI BANSAL(P), |28-01-2022 no 27-07-2023 545 IContested INil INil [Recovery of Money-|
[ENGINEERS P LTD 6
IOMP (COMM)/8/2019 IDELHI MILK SCHEME (UNIONJASMEET KAUR(P), 115-04-2019 no 27-07-2023 1564 IContested INil INil [Recovery of Money-|
IOF INDIA) Vs SULABH SEWA
[NIKETAN
MP (COMM)/9/2019 IDELHI MILK SCHEME (UNIONJASMEET KAUR(P), 15-04-2019 no [27-07-2023 1564 IContested INil INil [Recovery of Money-|
IOF INDIA ) Vs SHIV GRAM|
[UDYOG SANSTHAN
1 [MS. HEMANI MALHOTRA [West MP COMM 38/2021 V. G AGRICULTURE VS POOJANAGINDER BENIPAL [23.11.2021 [NO 04-07-2023 607 days lcontested INIL [NIL [U/s 34 Arbitratio
IDISTRICT JUDGE (COMMERCIAL MEHTA [Act
ICOURT)-02
IOMP COMM 39/2021 V. G AGRICULTURE VS VISHALNAGINDER BENIPAL I23.11.2021 INO 04-07-2023 607 days lcontested INIL INIL [U/s 34 Arbitratio
MEHTA [Act
ICS COMM 62/2021 ISHAHID KHAN VS ASHAD RAJA [ZAINUL ABIDDEN [22.01.2021 INO 07-07-2023 1885 days lcontested [NIL [NIL [Recovery off
oney/commercial
fsuit
n2 [SH. DIG VIJAY SINGH, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)-03
3 |SH. ANURAG SAIN, DISTRICTINEW DELHI INIL
WUDGE (COMMERCIAL COURT)-01
hg [SH. SANJEEV AGGARWAL, [CS (COMM.) 257/ 2021 IM/S. LIBAS IMPEX VS. M/S. SAIMR. SANDEEP SHARMA _ |28.07.2021 INO [05.07.2023 708 [DECREED INA INA [SUIT FOR|
IDISTRICT JUDGE (COMMERCIAL IBABA OVERSEAS AND ANR. IRECOVERY
ICOURT)-02
ICS (COMM.) 581 / 2021 [INDIAN OVERSEAS BANK VS. [MR. GYANENDRAJ08.12.2021 [NO [11.07.2023 581 IDECREED [NA [NA ISUIT FORJ
[DHARAM PAL IAGARWAL IRECOVERY
ICS (COMM.) 648 / 2021 ICANARA BANK VS. FIDELITYMR. YUDHISHTER}]21.12.2021 INO 19.07.2023 1576 IREJECTED INA INA [SUIT FOR|
[INFRASTRUCTURE AND[SHARMA IRECOVERY
[TECHNOLOGY PVT. LTD.
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ICS (COMM.) 93 / 2022 'APINDU EDUCATIONALMR. CHANDRA SHEKHAR|06.01.2022 25.07.2023 566 IPETITION [SUIT
ISOCIETY VS. YES BANK LTD. [YADAV IDISMISSED IRECOVERY
IOMP (COMM.) 14 / 2023 M/S. INDOSPIRIT BARS PVT/MR. ANAND SHEKHAR31.01.2023 INO 28.07.2023 179 IPETITION INA INA U/S - 34 OF
[LTD. VS. SMT. PRABHAUHA IDISMISSED IARBIRATION ANDj
IAGGARWAL ICONCILIATION ACT]
1996
15 ([SH. VINEETA GOYAL, DISTRICI] IOMP (COMM.)/91/2022 IM/S UNITED DRILLING TOOLSRAJESH BANATI 2-06-2022 [NO 04-07-2023 97 IPETITION [NA [NA ISection 34 of]
WUDGE (COMMERCIAL COURT)-03 ILIMITED Vs M/S OIL AND| IALLOWED |Arbitration &
INATURAL GAS CORPORATIION| IConciliation Act,
[LTD 1996
IOMP (I) (COMM.)/86/2022 IBRIGHT HOSPITALITY PVT. LTDMaitreya Subramaniam 2-06-2022 INO 11-07-2023 uoq IPETITION INA INA ISection 9 off
[Vs M/S HLT FOODS HOSPITALITY]| JALLOWED |Arbitration &
ILLP Conciliation Act.
1996
IOMP (COMM.)/90/2021 WEALTHSTREET ADVISORS PVTIAMIT BHATNAGAR [20-09-2021 INO 18-07-2023 1666 IPETITION INA INA [Section 34 off
ILTD Vs TARACHAND AGARWAL IDISMISSED |Arbitration &
Conciliation Act.
1996
IOMP (COMM.)/122/2021 IPRANSHU AGARWAL Vs ELITEIDIKSHANT KHANNA 10-12-2021 INO 18-07-2023 585 IPETITION INA INA ISection 34 off
EALTH ADVISORS LIMITED IALLOWED |Arbitration &
[Conciliation Act,
1996
MP (COMM.)/158/2022 [UNION OF INDIA Vs DINESHIASHISH KUMAR SHARMA [14-10-2022 [NO 21-07-2023 280 IPETITION INA [NA ISection 34 off
[ENGINEERING IDISMISSED |Arbitration &
[COMMERCIAL CORPORATION [Conciliation Act.
1996
ICS (COMM.)/200/2023 [HQ LAMPS MANUFACTURING COVipin Singh Bansal 10-04-2023 [NO 25-07-2023 106 [PLAINT INA [NA [Suit for recovery
IPVT LTD Vs EVERLIGHT] IREJECTED
[ELECTRONICS INDIA PVT. LTD|
IAND ANR.
IOMP (COMM.)/22/2022 ICHACHA NEHRU BALJRAJIV BAKSHI l27-01-2022 INO 28-07-2023 547 IPETITION INA INA ISection 34 off
ICHIKITSALAYA Vs INDUCTION| IDISMISSED |Arbitration &
ICORPORATE SOLUTIONS PVT| IConciliation Act.
ILTD 1996
16 [SH. PREM KUMAR BHARTWAI|[SOUTH INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
n7 [SH. ANIL KUMAR SISODIA/SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL
[COURT)-02
18 |SH. SANDEEP YADAV ISouth INIL
19 |SH. RAJEEV BANSAL [South [NIL
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H. LAL SINGH, DISTRICT JUDGE
21 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIL
WUDGE
22 [SH. AJAY KUMAR JAIN ISOUTH-EAST ICS DJ/1171/2018 IM/S EXPLOREAN WORLD Vs M/SDEBLINA DEY [10/08/18 [YES 18/07/23 1803 [CONTESTED |- N [
[HAICHENG VIVO MOBILE|
(INDIA) PVT LTD
ICS (COMM)/222/2019 ISTATE BANK OF INDIA Vs SRIVIJAY PRAKASH 5/08/19 [YES 19/07/23 444 ICONTESTED | - o
[PAL
ICS (COMM)/18/2021 JAKSHAT GUPTA Vs PRAMODYayant Mudgal 7/01/21 [YES 19/07/23 1923 ICONTESTED | - 3
IKUMAR
ICS DJ/187/2021 ISANJAY KALRA Vs M/S MORGANABHEY NASRULA I23/09/15 [YES 26/07/23 12863 ICONTESTED | o -
ISIGNATURE TOWERS PVT. LTD.
ICS (COMM)/98/2022 IPRAMOD TANWAR Vs AKSHATAWANISH SRIVASTAVA  [16/11/21 [YES 19/07/23 610 ICONTESTED | - -
IGUPTA
23 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL
24 [SH. BHUPESH KUMAR [SOUTH-EAST INIL
25 [MS NIRJA BHATIA [SOUTH-EAST INIL
26 [SH. RAJESH KUMAR SINGH ISOUTH-EAST IOMP(COMM)28/2022 IM/S OM ENTERPRISES VS[SH. SAMEER BHATNAGAR [13.07.2022 == 18.07.2023 1370 ICONTESTED |- == [U/S 34
IPAWAN KUMAR CHHABRA
IOMP(COMM)29/2022 IM/S OM ENTERPRISES VS|SH. SAMEER BHATNAGAR 113.07.2022 - 18.07.2023 70 ICONTESTED |- - U/S 34
IPAWAN KUMAR CHHABRA
[OMP(COMM)34/2022 [TELECOMMUNICATION [SH. ABHINASH}15.07.2023 - 22.07.2023 1372 ICONTESTED |- - [U/S 34
ICONSULTANTS INDIA LTD. VSAGGARWAL
[B.R. SUKALE CONSTRUCTIION
27  [SH. SANJAY SHARMA-I [EAST ICS COMM.NO. 171/2020 [ELA CHAHAR NAUHWAR VS/MUKESH RANA [15-09-2020 [NO [15-07-2023 1155 ICONTESTED |NIL [NIL [TRADE MARK
[KAPIL NAUHWAR
ICS COMM.NO.190/2021 MOHD. TASLEEM VS. SADIQAKASH ASIWAL [26-10-2021 INO [22-07-2023 1632 ICONTESTED |NIL INIL IRECOVERY
ISIDDIQUI
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ICS COMM.NO. 191/2021 IMOHD. SHAKEEL VS. RASIDAKASH ASIWAL I26-10-2021 [22-07-2023 1632 ICONTESTED
ISIDDIQUI
ICS COMM.NO.192/2022 [BANSAL SALES CORPORATIONABHISHEK AGGARWAL  |04-07-2022 INO l07-07-2023 1368 ICONTESTED |NIL [NIL [RECOVERY
[PVT. LTD.VS. ANANT DECOR
28 [SH. CHANDRA SHEKHAR [EAST [NIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT-02
29 [MS. BARKHA GUPTA, DISTRICINORTH EAST ICS(COMM)-118/2022 ﬁKSHAY SINGHAL VS DCBAMIT KUMAR SHARMA [i1.10.2022 [rmmmmmmmm 03.07.2023  [265 ICOMPROMIS |------ ] UIT FOR|
WUDGE, (COMMERCIAL COURT) ANK [ED ,COVERY
ICS(COMM)-08/2022 JA° A TRADERS THROUGH ITSMOHD. IKRAM 11.01.2022 [rmmmmmemm 08.07.2023 543 ICOMPROMISE [------ — [SUTT FOR|
IPROPRIETOR MR ZILLUR| ID IRECOVERY
[REHMAN VS M/S Z S HOSIERY]
[THROUGH ITS PROP SHRI JAVED|
ICS-23/2021 IAMNA KHATUN VS GYAS AHMAD [FIROZ KHAN [28.01.2021 frmmmmmmmm [17.07.2023 900 ICOMPROMISE |------ [rmmmmmm ISUIT FOR|
ID IRECOVERY
ICS(COMM)-66/2021 ICENTRAL BANK OF INDIA V/SMANOJ KUMAR ARORA  [27.10.2021 [remmmmam 18.07.2023 1629 ICOMPROMISE |------ e ISUIT FOR|
MANJU D [RECOVERY
ICS(COMM)-125/2022 IBANK OF MAHARASHTRA ISHAILESH KUMAR 7.11.2022 Irmmmmm e 18.07.2023 1253 ICOMPROMISE |------ T ISUIT FOR|
ID IRECOVERY
ICS(COMM)-12/2023 [M/S DIGAMBER PAPERS & MILLSSHALINI UPADHYAY 102.03.2023 Femmmme 18.07.2023 167 ISETTLED  INj}----- ] [SUTT FOR|
[VS. AMIT JAIN IMEDIATION IRECOVERY
ICS(COMM)-14/2023 [DIAGMBER TRADE LINK VS|SHANTANU BHARDWAJ 1.02.2023 e 19.07.2023 167 ISETTLED  INj----- [F-mmmmm [SUTT FOR|
IAMIT JAIN IMEDIATION IRECOVERY
IOMP(COMM)-11/2022 ISALMAN CHAHAT VS MS KOTAKIADEEL AHMED 11.10.2022 Irmmmmmmmm [15.07.2023 1277 IDISMISSED ~ |----- [rmmmmm [U/S 34
[MAHINDRA BANK LTD
[CS(COMM)-134/2019 INDIAN OVERSEAS BANK VS M/SMP BANSAL [14.03.2023 b2.07.2023 501 CONTESTED |- [SOIT FOR|
[INDU TRADING AND ROLLOING] IRECOVERY
ORKS
Bo [SH. BRIJESH KUMAR, DISTRICIShahdara INIL
WUDGE, (COMMERCIAL COURT)




ofDate of executionNumber ofAct Section
of decree days for
execution of

District Petitioner Name
Respondent Name

VSAdvocate Date ofWhether Urgent ReliefDate ofDays forNature
Registration was sought and Pre-Decision disposal  Disposal
Insitution Mediation (Contested /

did not take place (Yes /
No)

Settled)

decree from
date of

31 [MS. SUKHVINDER KAUR INIL
32 [SH. SURENDER S. RATHI ICS (COMM)/99/2023 JASHOK BAHAL Vs MUNICIPALJSATYENDRA KUMAR25-02-2023 l22-07-2023 47 IDECREED ICivil Procedure Code]
ICORPORATION OF DELHI ISINGH(P), 1908--
ICOMMERCIAL,ACT
ICS (COMM)/94/2023 ISHIVA ENGINEERING WORKS VSDEEPAK YADAV(P), [23-02-2023 25-07-2023 152 IDECREED [Recovery of Money-|
IKUNAN INDUSTRIES PVT LTD ICOMMERCIAL,SUIT
ICS (COMM)/636/2022 ISUMAN FABRICS Vs KRISHNAN[KUMAR VIKRAM(P), [15-11-2022 10-07-2023 1237 IDECREED
[ELECTRONICS
ICS (COMM)/30/2023 IM/S SR INDIA VOYAGES PVT LTDINITIN PRAKASH(P), 18-01-2023 28-07-2023 91 IDECREED [Recovery of Money-|
s SHRI RAHUL JAIN ICOMMERCIAL,SUIT
[OMP (COMM)/11/2023 IGAURAV ~SHARMA Vs M/SIMANISH KUMAR VAID(P), [12-04-2023 21-07-2023 oo IALLOWED |Arbitration &
ISARVAGUN AUSHDHI PVT LTD| IConciliation Act)
[THROUGH ITS DIRECTOR AND| 1996--
[EXECUTIVE DIRECTOR [OBJECTION,PETITI
|ON,UNDER,SECTIO
MP (COMM)/15/2023 IRCC INFRAVENTURES LTD ANDPURNIMA JAIN(P), 16-05-2023 [24-07-2023 169 IDISMISSED |Arbitration &
[ORS Vs KOTAK MAHINDRA BANK] IConciliation Act)
ILTD 1996--34
MP (COMM)/16/2023 [RCC INFRAVENTURES LTD ANDPURNIMA JAIN(P), 16-05-2023 24-07-2023 169 IDISMISSED |Arbitration &
RS Vs KOTAK MAHINDRA BANK| [Conciliation Act))
ILTD 1996--34
IOMP (COMM)/17/2023 IRCC INFRAVENTURES LTD VsPURNIMA JAIN(P), 16-05-2023 24-07-2023 9 IDISMISSED [Arbitration &
IKOTAK MAHINDRA BANK LTD IConciliation Act)
1996--34
[OMP (COMM)/3/2023 IRCC INFRAVENTURES LTD VsPURNIMA JAIN(P), 5-01-2023 07-07-2023 183 IDISMISSED [Arbitration &
IKOTAK MAHENDRA BANK LTD Conciliation Act)
1996--34
[OMP (COMM)/5/2023 [RCC INFRAVENTURES LTD VsPURNIMA JAIN(P), 5-01-2023 l07-07-2023 183 IDISMISSED |Arbitration &
IKOTAK MAHINDRA BANK LTD IConciliation Act)
1996--34
IOMP (COMM)/1/2023 IRCC INFRAVENTURES LTD VsPURNIMA JAIN(P), 5-01-2023 l07-07-2023 183 IDISMISSED [Arbitration &
IKOTAK MAHINDRA BANK LTD IConciliation Act)
1996--34
[OMP (COMM)/4/2023 IRCC INFRAVENTURES LTD VsPURNIMA JAIN(P), 5-01-2023 07-07-2023 183 IDISMISSED [Arbitration &
IKOTAK MAHINDRA BANK LTD IConciliation Act)
1996--34
[OMP (COMM)/2/2023 IRCC INFRAVENTURES LTD VsPURNIMA JAIN(P), 5-01-2023 l07-07-2023 183 IDISMISSED [Arbitration &
[KOTAK MAHINDRA BANK LTD IConciliation Act)
1996--34
133 [SH. REETESH SINGH ICS (COM)/545/2022 IGayatri Devi Vs Arif Mohd Ahmed [Sh. Ombir Singh Mandaar ~[25-08-2021 18-07-2023 1691 days [Dismissed o 74 Recovery  of
IMerits Money
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ICaranation Trading P Ltd Vs CharliefMs. Nidhi Tomar l22-11-2019 l25-07-2023 1341 days Judgement 151
[Real Estate Ipassed [Money

ICS (COM)/270/2019 Recovery  of

B4 [SH. GURDEEP SINGH, DISTRICINORTH-WEST [OMP(COMM)/14/2021 INIDHI UPADHYAY MISHRA VSPAWAS AGGARWAL [10.08.2021 04.07.2023 693 ICONTESTED [0/S 34
WUDGE (COMMERCIAL) JASSOTECH REALTY PVT LTD
[CS/COMM/334/2022 PC JEWELLER LTD VS TATA AIGROSHAN SANTHALIA 7.06.2018 17.07.2023 1866 ICONTESTED [U/S 6 (RECOVERY)
IGENERAL INSURANCE|
"OMPANY LTD
IOMP(COMM)/49/2019 ISANGHAI AND SHAH TRAVELSPRATEEK SHARMA 17.12.2019 20.07.2023 1311 ICONTESTED U/S 34

IAND TOURS LLP AND ORS V§|
[TOYOTA FINANCIAL SERVICES|
[[INDIA LTD

ICS/COMM/321/2022 IM/S SWIFT SECURITAS (P) LTD|SUNIL GOYAL 11.05.2018 20.07.2023 1897 ICONTESTED IU/S 6 (RECOVERY)
S K.N.S. HOSPITALITY PVT LTD

IOMP/COMM/20/2019 [EPICU AGRO PRODUCT P LTD VSKANWAR H S 03.05.2019 22.07.2023 1542 ICONTESTED [U/S 34
ISUNIL AGGARWAL AND ANR

ICS/COMM/177/2020 [M/S. SOLOMAN ENGINEERS PVI[DR. ANURAG KUMAR}16.10.2020 27.07.2023 1015 ICONTESTED |U/S 6 (RECOVERY)
[LTD. Vs M/S. SIKKAIAGARWAL

ILOCOMOTIVE PVT LTD

MP(COMM)/12/2021 [FOCUS IMAGING AND[Rahul Dubey 3.08.2021 27.07.2023 724 ICONTESTED [U/S 34
IRESEARCH CENTRE PVT LTD VS|
IRATTAN INDIA FINANCE PVT

ILTD
135 [SH.VINOD YADAV ICS(Comm)/32/20 [Oswal Polychem Vs. Paras Products [Vijendra Kr. [22.01.2020 22.07.23 1276 IDecreed
ICS(Comm)/836/22 IReema Bali Vs. United India)Gurpreet Singh 4.11.2022 24.07.23 262 [Decreed

[Insurance Co. Ltd.

36 |[SH. VIRENDER BHATT, DISTRICT|North INIL
WUDGE (COMMERCIAL COURT)

B7 [SH. PANKAJ GUPTA, DISTRICI[SOUTH WEST INIL

WUDGE (COMMERCIAL)
38 |[MS. SAVITA RAO, DISTRICT] ICS (COMM)/130/2021 [BANARAS MANUFACTURERS PVT|Sh. RAJESH KHAWARE [25-03-2021 [10-07-2023 INIL [DECREED |[RECOVERY OFNIL 837 INIL
WDUGE, COMMERCIAL COURT-02 ILTD Vs MAX ELECTRONICS IMONEY

ICS (COMM)/221/2022 ISTATE BANK OF INDIA VsKumari Vandana [17-05-2022 04-07-2023 INIL [DECREED |RECOVERY OFNIL l413 INIL
[NIKHIL PRATAP TYAGI IMONEY
ICS (COMM)/257/2022 ICANARA BANK Vs M/S MANOJMs. Chitra Malhotra [24-05-2022 22-07-2023 INIL [DECREED |RECOVERY OFNIL l429 INIL

[TRANSPORT SERVICE IMONEY
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did not take place (Yes / Settled) decree from

No) date of
ICS (COMM)/271/2022 ICANARA BANK Vs M/S P R[Sh. Sumit Virmani 130-05-2022 l22-07-2023 IDECREED 1418
[NFRATECH IMONEY

ICS (COMM)/288/2022 [DEEPANSHU CHOPRA VslSh Pawan Gupta l02-06-2022 06-07-2023 INIL [DECREED |RECOVERY OFNIL 1399 INIL
[BHARAT TALWAR [IMONEY

ICS (COMM)/323/2022 IM/S SHADOWFAX|Sh. Anubhav Almadi 1-07-2022 12-07-2023 INIL IDECREED |[RECOVERY OHNIL 376 INIL
[TECHNOLOGIES PVT LTD Vs M/S| [IMONEY

ISANGEETA  SUPPLY  CHAIN]|
ISOLUTIONS PVT. LTD. AND ORS.

ICS (COMM)/327/2022 [CANARA BANK Vs SHAGUN[Sh. Sandeep Tyagi 2-07-2022 04-07-2023 INIL [DECREED |RECOVERY OFNIL 367 INIL
ISALES INC AND ANR. IMONEY
ICS (COMM)/402/2022 DITENDER VIRMANI Vs NYSAA[Sh. Vishal Garg 16-08-2022 14-07-2023 INIL [DECREED |RECOVERY OFNIL 332 INIL
IRETAIL PVT LTD IMONEY
39 [SH. RAKESH SYAL, DISTRICT] [NIL

WUDGE, COMMERCIAL COURT-03




	Form-6

